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(¢) Following types of medals are awarded to the Police Officers of States/UTs for
their exceptional performance in carrying out their duties: (i) President’s Police Medal
for Gallantry; (i1} Police Medal for Gallantry: (i111) President's Police Medal for
Distinguished Services: (iv) Police Medal for Meritorious Service; (v) Prime Minister's
Police Medal for Life Saving; (vi) Police (Antrik Suraksha Sewa) Padak; (vii) Police
(Special Duty) Medal; and (viii) Parakram Padak.

Provisions of FCRA, 2010

870. SHRIMATIT RANEE NARAH: Will the Minister of HOME AFFAIRS be pleased

to state:
(a) the main provisions of the Foreign Contribution Regulation Act (FCRA), 2010;
(b) the names of the NGOs who are currently in the prior permission category; and

(¢) whether any amendment is being proposed under Section 9 of the Foreign
Contribution (Regulation) Rules, 2011 to deal with application for obtaining registration

or prior permission to receive foreign funds?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN
RIIIJUY: (a) The Foreign Contribution (Regulation) Act, 2010 seeks to regulate the
acceptance and utilization of foreign contribution or foreign hospitality by certain
individuals or associations or companies and to prohibit acceptance and utilization of
foreign contribution or foreign hospitality for any activities detrimental to the national

interest and for matters connected therewith or incidental thereto.
(b) The list 1s under updation. Details are given in the Statement (See below).
(¢) No S
Statement

The details showing calculation of associations placed

under prior permission category

S1. No. Date of notification No. of Associations  Page Reference
L. 26.10.2005 8,673

2. 23.07.2015 0l

3 12.09.2016 0l

ToTan 8.675
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Sl No. Date of notification No. of Associations  Page Reference
Deletion
L. 06.07.2006 w 17-19
2 06.07.2006 Q2 16
3 26.07.2006 0 1415
4 08.09.2006 25 1213
5 10.10.2006 % 10-11
6. 01.11.2006 3R 08-09
7. 04.01.2007 L 06-07
8 07.02.2007 108 02-05
9 08.10.2009 14 4041
10, 29.0520090 1 38-39
11 25062009 1 3637
12, 17.09.2009 0 3435
13. 16.11.2009 a 33
14, 23.12.2009 B 3132
15. 03.11.2010 a 30
16, 23.032011 0l 29
17. 18.02.2010 17 2728
18. 12.03.2010 ) 26
19. 07.04.2010 a 25
20. 21.12.2011 a 23
21 21.12.2011 a 2
2. 21.12.2011 a 21
23 18.04.2012 a 24
Total deletion 428

Total Number of Associations
placed under prior permission
category as on date 8247




